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Sir,

Copy to:

I H o RT ATG w H TI(HrcH COURT OF ASSAM, AGATAND, MIZORAM AND ARUr{ACHAL PRADESH)

No.H .vI -93lt99At tvq A
Smti. layashree Bora,
It. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Surajit Kumar Dhar,
Principal Judge, Family Court,
Gchar, Silchar.

Dated Guwahati the /
+l^
)anuary,2025.

With reference to the above, I am directed to inform you that your prayer forcasuar reave on 03'01'2025, has been granted. The Counseror, Famiry court, cachar,Silchar shall remain in charge of your Court and Office ln your absence.

Casual leave.

Your lefter No. FqSIV2O25 12 dated 03.01.2025

I- tkr

yours faithfully,

sdl,-
JT. REGTSTRAR rurcIrANCE)

) 03- ot - ZoLS
e

._)/ tne Project Manager, cauhati High Court, Guwahati.

]T. REGISTRAR (VIGIITNCE) 
-
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